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RESUME' OF WORK DONE BY LOK SABHA DURING
THE FOURTH SESSION OF FOURTH LOK SABHA

1, PERIOD OF SESSION

Period of Session

Numbez of sjttings

Number of sitting houts

12th Febcuary to 10th May,
1968,

61

416 hours and 43 minutss

2. ADJOURNMENT MOTIONS

Notices recaived

Goussitt wittiheld outtide the
House

Brought befors the House

Barred in view of the
adjournment motions on the
same subjects admitted.

160

152



Admitted and discussed :

- P : L :
A A & ’ﬂﬂklj ’E\fl ﬂ b;lﬁ‘bl‘ Decision of
Subjects "7 Member Admm.ed Discuseed the Howe
Widespread resentment and out- Shri Madhu 14.2.68 14.2.68 Negatived
break of violence in Assam com- ‘Limaye-"
sequent upon the Central Govern-
ment’s contradictory and frespomly - - 5 - AR ¥
ble pronouncements on the reogs\ < - TR
ganisation of the State of Assam
thereby purting into grave jeopardy
the security and integrity of ¢ the
entire muh-cumn India.
3. BILLS - ‘

A. GOVERNMENT HILLS o

(1) Introduced :

< (1) The Demi MuniGij? E5pbkarkit (A midrdmaity v, 1988
(2) The Jammu and Knﬁmﬁfw d thdl’hople (Silppkmﬂml'y)
Bill, 1968, - TEIILT

(3) The Khuda Bakhsh Orfental Publlc ubmy Bill, 1968. .
(4) The Finance Bill, 1988. o
(5) The Appropriation (Vote on Account) Bill, 1968 .
(6) The Appropriation HIl, 1968 .
(7) The Appropriation (Railways) Bill, 1968. P AT
(8) The Appropriation (Kaliways) i No.2 Bill, 1868. _
(9) The Haryana Appropeiation (Vote on Account) Bitl, 1968. -

(10) The Haryana Approprlation Bill, 1968.

(11) The West Bengal Appropriation (Vote on Accourt) Bitl, 1968.

(12) The West Bengal Apprepriation Bill, 1968.

(13) The Uttar Pradesh-Appropriation-(Vote on Account) l'ﬂI. 1938
(14) The Uttar Pradesh Appropriation Bill; 1968.

(15) The Central Silk Board (Amendment) Bill, 1968.

(16) The Insurance (Amendment) Bill, 1968.

(17) The Public Provident Fund Bill, 1968.

(18) The Appropriation (No. 2) Bill, 1968.

(19) The Union Territories (Separation of Judicial and Executive Functions) Bill,

(20) The Urtar Pradesh Appropriation (No."2)Bill; 1968.

(21) The Estate Duty (Amendment) Bill, 1968.



-3:|-'] ,_;ll']r L[

(22) The State Agricultura] Cregit Corpomuous nm 1968

(28) The West Bengal Appropriation (No.2) Bflf, 968

(24) The Lokpal and Lokayuktas Bill, 1968

(25) The Border Security Force Bill, 1968

(26) The Companies (Amendment) B{ll, 1968~ "

(27) The Requisitioning and Acqulﬁmm of Inmovable Property
(Amendment) Bill, 1968, CT A

(4) Bills passed by Rajya Sabha and hfd i the Tabl: o 70

(1) The Delhi and Ajmer Remt Contfo! (Nssirabid'C amiomont Repeal)
BIlI, 1968
(2) The Press and Regisuation of Boola (Amanduunt) Bl 1968,
(3) The Ouaths B{Il, 1968 '
(4) The Rice-Milling Industyy ( }Amendmm 11, 1968
.(5) The Registration of Birtht and Deaths B{Il, 1988
(8) The Armed Forces (Special Powers) Continuance Blll, 19868
(T) The West Bengal State Legislature (Delegation of Powen) Bill, 1968
(8) The Uttar Pradesh State Legisitture (Delegation of Powers) BIIl, 1968

(i) Referred to Joint Committees :

(1) The Scheduled Castes and Scheduled Tribes Orders (Amendment) BfIl,
. 197,

{2) The Comtract Labour (nagmdm and Abouﬂon) a1, 1967,

(3) The Government (Liability in Tort) Bilt, 1987,

(4) The Lokpal and Lokayuktas B1l, 1968.

T I

(iv) Joint Committee - Motion fl:'l concwrrence adopted:

The Motor Vehicles (Amendment) Bill, 1966."

(v) Joing Committes - Evidence on Bill latd on the Table:

The Central Industrial Security Force Bill, 1868,

(vi) Joint Committee - Extension of time for the Presentation of the Report:

The Monopolies and Reswrictive Trade Practices Bill, 1987 - Time extended
upto the 1st day of the last wesk of the 65th Session of Rajya Sabha,
Motion adopted by Rajya Sabha,




(vi) Report of Joint Committee laid on the Table:

The Central Industrial Security Force Bill, 1968

(viii) Referred to Select Committee;

The Banking Laws (Amendment) Bill, 1967

(ix) swtcm-mﬁmfmmmmdmm:
The Banking Laws (Amendment) Bill, 1967 - Time extended upto the 6th

May, 1968

(x) Select Committee - Evidence on Mils 1xid om the Table:

The Banking Laws (Amendment) Bifl, 1967

(x) Report of Selact cmy@uz

The Banking Laws (Amendment} Bill, 1967

(xii) Bills Pamsed :

)
@)

(3)
4)
(5)
()
(M

®)
9
(10)
a1
a2)

3)
(14)

The Bihar and Uttar Pradesh (Alteration of Boundaries) HII, 1968

The Displaced Persons (Compemsation amd Rehabilitation) Amendment Bill,
1968,

The Insecticides Bill, 1967, as passed by Rajya Sabha.

The Appropriation (Vote on Account) Bi1l, 1968.

The Appropriation Bill, 1968,

The Delhi Municipal Corporstioti (Améndment) Blll, 1968,

The Jammu and Kashmir Represeritation of the People (Supplementary)
Bill, 1968,

The Appropriation (Raflways) fill, 1968.

The Appropriation (Railways) No, 2 Bill, 1968,

The Harysna Appropriation (Vote on Account) Bill, 1968

The Haryana Appropriation . .. Bill, 1968.

The West Bengal State Legjslature (Delegation of Powen) Bill, 1968,
as passed by Rajya 5a :

The West Bengal Appropriaion (Vote on Account) Bill, 1968.

The West Bengal Appropriation Bill, 1968,

(15) The Uttar Pradesh State Legislature (Delegation of Powen) Bill, 1988,

as passed by Rajys Salha,



(16)

an
(18)

19)
(20)
(1)
(22)
(23)
(24)
(25)
(26)
27
(28)

The Uttar Pradesh Appropriation (Vote on Account) Bill, 1968

The Urtar Pradesh Appropriation Bill, 1968

The Armed Forces (Special Powers) Continuance Bill, 1968,
as passed by Rajya Sabha,

The Appropriation (No. 2) Bill, 1968,

The Finance Bill, 1968,

The Public Provident Fund Bill, 1968,

The Uttar Pradesh Appropriation (No, 2) Bill, 1968

The West Bengal Appropriation (No, 2) Bill, 1968,

The Civil Defence Bill, 1968,

The Pondicherry (Extension of Laws) Bill, 1968.

The Central Laws (Extension to Jammu and Kashmir) Bill, 1968,

The Indian Coinage (Amendment) K11, 1968,

The Estate Duty (Amendment) Bill, 1968,

(xiii) Bills payed by Houses of Parliament and assented to by the President - laid on the

M)
(2)
3)
4)
(5)
()
M

®)

(9)
10)
1)
(12)
13)
(14)
(15)
(16)
an
(18)
19)
(20)
(21)
(22)
(23)

Table

The Haryana State Legislature (Delegation of Powers) Bill, 1967

The Indian Tariff (Amendment) Bill, 1967,

The Appropriation (No. 3) Bill, 19617.

The Appropriation (No. 4) Bill, 1967.

The Mandpur Appropriation Bill, 1967.

The Haryana Appropriation Bill, 1967,

The Cotton Textile Companies (Management of Undertakings and Liquidation
or Reconstruction) Bill, 1967,

The Essentia] Commodities (Second Amendment) Bill, 1967.

The Unlawful Activities (Prevention) Bill, 1967.

The Official Languages (Amendment) Bill, 1967.

The Appropriation Bill, 1968,

The Appropriation (Vote on Account) Bill, 1968,

The West Bengal State Legislature (Delegation of Powers) Bill, 1968

The Uttay Pradesh State Legislature (Delegation of Powers) Bill, 1968,

The Appropriation (Raflways) Bill, 1968.

The Appropriation (Raflways) No. 2 Bill, 1968,

The Armed Forces (Special Powers) Continuance Bill, 1968.

The Haryana Appropriation Bill, 1968.

The Haryana Appropriation (Vote on Account) Bill, 1968,

The West Bengal Appropriation Bill, 1968.

The West Bengal Appropriation (Vote on Account) Bill, 1968

The Uttar Pradesh Appropriation Bill, 1968

The Urtar Pradesh Appropriation (Vote on Account) Bill, 1968.



B, PRIVATE MEMEERS' BILLS

(1) Introduced :

@
(@)

(3)
4
()
(6)
(M
@)
()

@0
a1

(12)
13)
@4
s)
@)
an
@8)
@9)
(20)
(21)
22)

(23)

The widowers' Re-marriage Bill, 1967 by Shri Raghuvir Singh Shastri,

The Constitution (Amendment) Bill, 1967 (Amendment of articles 4, 80
etc, ) by Shri Shiva Chandra jha,

The Representation of the People (Amendment) Bill, 1967 (Insertion of
new section 7A) by Dx. Govind Das.

The Constitution (Amendment) Bill, 1967 (Amendment of agticies 343,
345 etc.) by Shri J.M. Imam,
The Code of Civil Procedure (Amendment) Bill, 1968 (Omission of
section 87B) by Shri M. Narayan Reddy.

The Constitition (Amendment) Bill, 1968 (Substitution of ayticie 343,

_amendment of asticles 344 etc,) by Shri Erasmo de Sequeira.

The Comtitution (Amendment ) Bill, 1968 @mendment of articles “~
85 and 174) by Shri Madhu Limaye,

The Constitution (Amendment) Bill, 1968 (Amendment of arricles 74
and 163) by Shri Madhu Limaye.

The Constitution (Amendment ) Bfll, 1967 (Insertion of mew axticle 174A)
by Shri Nath Pai.

The Film Industry Workers BIIl, 1967 by Shri §,C. Samsnta,

The Constitution (Amendment) Bill, 1967 (Amendment of article 368)
by H.H. Maharaja Sriraj Meghrajji Dhrangadhra.

The Constitution (Amendment) Bill, 1968 (Amendment of article 54)
by Shri Rabi Ray.

The Constinttion (Amendment ) Bill, 1968 (Amendment of article 3)
by Shri Hem Raj,

The Constitution (Amendment) Bill, 1968 (Ame.ndmm of article 105)
by Shri Rabi Ray. Bl

The Constitution (Amendment)/ 1968 (Amendment of article 16 and
substitution of articls 335) by Shri Ram Sewak Yadav.

The Constitution (Amendment) Bill, 1968 (Amendment of articles 75 and-
164) by Shri Tridib Chaudhri,

The Commissions of Inquiry (Amendment) Bill, 1968 (Amendment of section
by Shri Om Prakash Tyagi,

The Code of Civil Procedure (Amendment) Bill, 1968 (Amendmemt of

section 16) by Shri Nfhal Singh.,
The Land Acqu!ntion (Amendment ) Bill, 1968 (Amendment of sections

3, SA etc,) by Shri Hem Raj.

The Constltmlon (Amendmm) Bill, 1968 (Amendment of article 329)

i:cre by Shri Shiva Chandra Jha.

The Comtltutlon (Amendment) Bill, 1968 (Amendment of articles 75 and
164) by Shri Madhu Limaye.

The Constitution (Amendmest) Bill, 1968 (Amendment of articles g!A;
168 etc,) by Shri Era Sezhiyan,

The Indian Pensioms Bill, 1968 by Chaudhary Nitiraj Singh.




(24) The Constitution (Amendment) Bi1l, 1968 (Sulstitution of article
220) by Shrl Om Prakash Tyagl.

(25) The Constitution (Amendment) Bill, 1968 (Amendment of article 217)
by Shri M. Narayan Reddy. '

(26) The Labour (Participation {n Management) Eill, 1968 by Shri Srinibas
Mishra. ‘

(27) The Comtitution (Amendment) Bill, 1968 (Amendment of articles 90, 92
_exc. ) by Shri Srinibas Mislra.

(28) The Represetation of the People (Amemiment) Bill, 1968 (Insertion of
pew section 86A ) by 8lri S.5. Kotharl,

(29) The Child Marriage Restraint (Amemiment) Bill, 1968 (Amendment of
sections 2 and 3) by Shri Diwan Chand Sharma.

(80) The Comstingion (Amendmeat) Bill, 1968 (Amendment of - =-. . Lz}
Seventh Schedule) by Shri Diwan Chand Sharma.

(81) The Comstitution (Amsndment) Bill, 1968 (Amendment of articls 226)

by Shrl M. Narayam Reddy.
(i) Motion for Introduction Negatived :

The Salarfes and Allowances of Members of Parliament (Amendmext) Bill, 1968
(Amendment of section 8) by Shri Manibbai J. Patel.

(i) Jolm Commirtee - Mation for concurrence adopted :

‘The Delhi Rent Control (Amendment) Bill, 1964 (Amendmeunt of ssctions
14, 28 gtc, ) by Shri M.P. Ehargava.

(iv)- Jolat Conmittee - Extemion of tinse for the Presemtation of the Repart.

The Constitition (Amendment) Bill, 1967 - - Time extendsd upto the
(Amemiment of article 368) by Shri Nath Pai - first day of 5th Session.

(v) Referred 1o Select Committes :

The Indian Penal Code (Amendmenr) Blll, 1967 (Amendment of sectiom 282,
293 ec. ) by Diwan Chaman Lall, as passed by Rajya Satha,

(vl) Bill circulated for eliciting opinion thereon :

, o
The Land Acquisition (Amendment) Bill, 1967 (Amend. ent of sectiom, 11, 23

etc,) by Shei§.C. 7w .. Samanta.

(vil) Bl megatived :
The Comstitution (Amendment ) B(Il, 1967 (Amendment of Efghth Schedule)
by Dr. Karul Singh - Motion for reference to a Joimt Committee

Negatived.
1



(vili) Bills withdrawn :

(1) The Constitution (Ameadment) Bill, 1967 (Ameadment of article 85)

by Shri Prakash Vir Shastri.

(2) The Comstitution (Amendmest) Bill, 1967 (Substitution of anicle 156
and {msertion of new article 159A) by H.H. Maharaja Pratap Keshari Deo.

(3) The Recogrition of Trade Unloms Bill, 1967, by Shri Madhu Limaye.
(4) The Salarfes and Allowances of Members of Parliament (Amendment )
Bill, 1967 (Amendment of sections 3, 6 etc.) by Shrl Pamna Lal Barupal.

(ix) Bills - Debate Adjourned :

(1) The Code of Civil Procedire (Amendment) Bll, 1967 (Omimion of

section 80) by Shri Nath Pai.

(2) The AllIndia Ayurvedic Medical Copncil B{ll, 1967 by Shri A.T. Sarma.

(x) Opinions on Bills - laid on the Table :

(1) Paper No. 1 containing opinions on the Lokpal Bill, 1967 by Shri P.K. Deo.
_ (2) Paper No.ql containing opiniom on the Lokpal Bill, 1967 by Shri P.K. Deo.

(%) Bill under comsiderstion :

The Comnstitution (Amendment ) Bill, 1868 (Ameadment of articles 74 and 163)

by $hri Madhu Limaye.,

4, CALLING ATTENTION - STATEMENTS MADE/
LAID REGARDING NOTICES UNDER RULE

197
Name of Name of Minister
S.No. Subject Member Date of Statement
1 2 ] 4

L Reported statement made by the Miaister Shri D.N.

of Home Affairs on the 81st January, 1968
expremsing profound distress at widgspread
disturbances and lawlsmnem that broks
out in Gauhati on the Republic Day
cawing damage to property warth czores
of rupess.

Patodia.

Shri Y.B. Chavaa
13.2.1%888




2

3

4

3’

Tragic death of Shri Deen Dayal
Upadhyaya, President of the Jan
Sangh,

Faflure of the Government to provide
adequate job opportunity for engineez-
ing graduates leading to widespread
agitation followed by arresws in Delhi
on the 12th February, 1968.

Mass deportation of Indian natjonals
from Kenya resulting in their unem-

ployment and loss of property.

Death of Several jawans and destruc-
tion of military wagons due to aval-
anche near Benthal Tunnel.

Reported decision of the Anti-Hindi
Agitation Council of students of
Madurai to propagate for liberation

of Tamilpad.from the Indian Union
and reported decision of seme students
of Madras State to burn Hindi copies of
the Comtitution of India,

Occupation of an Indian island in the
Palk Strait by Ceylon.

Reported deomolition of historical
Andaman Cellular Jail which bears
memories of innumerable martyrs
and great freedom fighters along with
Netaji Subhas Chandra Bose,

Reported kidnapping of an Indian Police

Constable by the Red Guards of the
Chinese Embassy in New Delhi,

Shri Kanwar Lal
Gupta

Shri P.
Ramamurti.

Shri K.
Lakkappa

Shri Hardyal
Devgun.

Shri Narendra Kumar
Salve.

Shri Om Prakash
Tyagl.

Shri Samar Guha

Shri Surendra Nath
Dwivedy.

i

Dr. Ram Subhag Sing
14,2.1968 ;

Dr. Triguna Sen,
15,2.1968

Shri Surendra Pal l
Singh

16,2.1968

Shri Lalit Narayan
Mishra,
20.2.1968

Shri Vidya Charan
Shukla

21,2,1968

Shri Balf Ram
Bhagat.
1.3.1968

5.3.1968

Shri Vidya Charan
Shukla
7.3.1968

*Statement was made by the Minister of Parliamentary Affairs on behalf of the Minister of
Home Affairs,



1 2 3 4

10. Recent communal disturbances Maulana Ishaq Shri Y. B, Chavan
in certain parts of the Country. Sambhali 8.3.1968

11, Constitutional crisis in Punjab Shri P. Shri Y.B, Chavan
arising out of the abrupt adjourn- Venkatasubbaiah. 11,3.1968
mejt of the Legislative Assembly.

12, Reported grounding of M.V, "Vishva Shri Sitaram Dr. V.K.R. V. Rao,
Shanti” near Constantza port in Kesri, 12.3.1968
Rumania on 1st March, 1968,

13, Reported recovery of a high Shri K. Shri Vidya Charan
power transmitter from 2 hut near Anfrudhan. Shukla
the amtibiotics factory, Rishikesh, 13.3.1968
belonging to a foreigner.

14, Government of India's reaction to Shrimat{ Shri Surendra Pal
the reported agreement on nuclear Tarkeshwari _Singh
non-proliferation between U,S.A. Sinha. 14.3.1968
and U,S.S.R.

15. Reported Pakistani claim on Indian Shri K.N. Tiwari  Shrimati Indira
territory on the Rangpur-Cooch Gandhi.

Behar border. 18.3.1968

16. Demand for sovereign Nagaland by $hri Madhu Shri Y.B, Chavan
Left Communist Nagas and in that Limaye. 19,3,1968
context recovery of high explosive
bombs.

17. Reported firing by the Underground Shri N.P.C, Shrimati Indira
Nagas on the security Forces recent- Naidu. Gandhi,
ly which has aroused considerable 20.3.1968
tension in the area.

18. Police lathi charge and tear-gassing Shd Prem Chand Y.B. Cw
on a peaceful procession taken out Veama © 21,8.1968

by the Congress Party in Delhi on the
18th March, 1968 to protest agamt
the demolition of fhuggies and
several arests made in that comnsc-
tion.




— ———

n- 1!

19, Two Members of Parliament hav. ShriSwendra-  Shri Y.B. Chavan! |
ing been prevented by the police l&ﬂa Didvuly T 22.8.1968
to proceed to the British High Com- ;
mission in New Delhi on the 19th T
March, 1968 to present a Memoran- e e "
dum. Fraintay I

20__ Ollcﬂme of the discussions h.e.ld. Ahy Shri h}'tlﬁlhju - Shrl fal RAm
"Bald Ram Bhagat, Miniser of Sgate for " é " phagat 4
External Affairs in Nairobl with the "”‘“’JiaJ ia 1968 f

__Governmem of Kenya on the qyestionof =~~~ =
deportation of Kenya Aslam, .- T e

21. Reported satement made by Shetkh . Shrl’Afdagll ' Skl Y.B. Chavan ‘
Abdullsh to the effect that India Sreedharan - 26,8.1968
‘was {n forcible occupation of - cR e Ag ;

X ‘ S A '

22. Demomstzation by about nine hundred ' Sln'l’mhiﬂnoy Sl Trigum Sen
o VLWmWMmuyw:mDem 213190&
=~ o the 25th March, 1963, -j*-'“fj b =
23. Reported ugly and inhuman incidents Sardar Buta Singh Shyi Y.B.,Chavan.
s v, Telating to Harijan women in a 28.3.1068
== Village {x Mehboobnagar District and b

burniag alive - of a Harljan boy in B

Krishna District of Andhra Pradesh. = ,

mllpmad visit of a high-level Governmemt  Shri Hem Barus  Shrimad Indira
of India Official team to As#m, Negaland "' +" ‘ _G?gi b
- andmlﬂpumltudythlmhiunmtbn 1,4.1988 |
" in the fromtier azeas and the outcoms thersofs i = - .

25. Uncomstitutional action of the Governor of bri Y.B. Chavan
n 75 Punjab in giving his asssnt on & copy of the ’,:.“H‘m - m‘i‘.}“"—"‘“.:m =
~ Punjab Appropriation Bill which had not besn
duly presented to him through the Speaker or
Deputy Speaker of the Punjab Assembly.

.. Raported escaping of Mr. Shah Syed Hussin, Ih'l Rajendramath Shel Y. B, Chavan.

sh

Municipal Commissioner of Jorhat (Assam), BAra 3.4.1068
who was involved in the ‘Jorhat compitacy cass’
to East Pakistan.
27. Deputy Prime Minister's visit ® Sikidm, ~~ Sbri Diwan .. ... §hel Morazid R.
Bugan and Farward Areas. o Chand Sharma __Desal ___
- 10.4.1068



1 2 3 4

28. Continued constitutional crisis and Shri Nath Pai Shri Y.B. Chavan
the resultant denial of a popular 11.4.1068
Governmert to the people of Uttar
Pradesh because of the failure of the
Governor to invite the leader of the
S.V.D. to form the Government.

29. Serious situation arising out of sus- Shri Surendra Shri Satya Narain
pemion of all surgical operations i Kumar _ Sinha
Calcutta hospitals. Tapuriah 15.4.1968

30. Reported breakdown of talks between
the Central Government and the

H.H. Maharaja Dx. K.L. Rao
Pratap Keshari 16.4.1968

Madhya Pradesh Government over the Deo.
Narmada Project.

81. Reported decision by U.S.A, to force Shri K. Shri Balf Ram
Indians holding permanent U,S, visas Lakkappa
to joim U.S, Army {n Vietnam War. 47.4.1968

32. Reported Asault by certain Army Shri Bedabrata  Shri Y.B. Chavan-
Officers on Civiliam including P.T.I, Barua 18.4.1968
Officials at Gauhati.

33. Reported deportation of Father Shri N.K. Shri Y.B. Chavan
Vincent Ferrez, a missionary who Somani 22.4.1868
has been working in Manmad
(Mzharashtra) since 1958.

34. . Resignation of Professor Thacker Shrl 8.M., Shri Fakhruddin
from the Chairmanship of the Krishm Al Abmed
Industrial Licensing Policy Enquiry 24.4.1068
Conmmittee.

35. Reported statement by the Agricultuye Shri Rabi Ray Shri Y.B. Chavan
Minister of Andhra Pradesh agaimt 25.4.1968
Harijams. 20.4.1968

38. Misumse of national awards like - Shri Y.B. Chavan
shri, Padmabhushan etc. in vio Saran Singh 30.4.1968
of the colle, by awardees for contit
cial and personal aggrandisemeont and
misuse of these in Government of Indis’s
Notifications (Vide Ministry of Informs-

14935064-FC of the 28th Maxch, 1968)

as title. ‘
btk S ¥ 212
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2 3

4

3a1.

39.

40,

41.

Refusal of the sub-Registrar of Udham-  Mahant Digvijai
pur in Jammu and Kashmir to register Nath.

land purchased by the President of

India for the Posts and Telegraphs

Department on the plea that the

President is not a citizen of Jammu

Kashmir,

. Reported scarcity conditions prevailing Shri Rajendranath

in the Mangaldai sub-division in Assam Barua
affecting about one million peaple in

the area where five starvation deaths

have also taken place.

Acute shortage of drinking water in Shri Bal Raj
Ramakrishnapuram and other colonies Madhok
for Government employees in Delhi.

Situation arising out of the reported Shri Mchammad
direction of the Southern India Mill Ismail.
Owners Association to its members in

Madras, Kerala, Mysore, Andhra

Pradesh and Pondicherry to curtail the

textile production by 334 per cent

forthwith.

Reported existence of a new body of Shri Inder J.

in the last week of March, 1968 and
metallic pieces resembling the nose
of a rocket having fallen in Nepalese

Shri Y.B. Chavan
1.5.1968

Shri Jnﬂ[\mn Ram

2.5.1968

Shri Satya Narain
Sigha.
3.5.1968

Shri Dinesh Singh
6.5.1968

Shri Y.B. Chavan

infiltrators named 'Jammu and Kashmir = Malhotra +7.5.1968
Liberation Front' in Pakistan which is

preparing to carry out sabotage activities

and launch a guerilla armed offensive in

Jammu and Kashmir.

. Reported forcible taking over of Gurgaon Shri Tulsidas Dr. K.L. Rao
Canal headworks by Haryana engineers Jadhav 8.5.1968
from U.P. engineers with the help of police.

Use of the U.S. electronic base in Shrimatl Tarkeshwarl Shri Bali Ram
Peshawar by Pakistan for spying pur- Sinha. Bhagat
poses in India. 9.5.1968

. Reported firing of rockets by China Shri Beni Shankar  Sardar Swaran

from Sinkiang into the Bay of Bengal Sharma, Singh.
10.5.1968



5. DIVISIONS

Number of Divisions held .. . .e 16

6. PRESIDENT'S ADDRESS

s . Motion of President's

_ Discussed thanks  Message
Subject Latd on on adopted reported on
o on
President's Address to both 12.2.1968  14.2.68 23.2.1968 28.2.1968
Houses of Parliament 15.2.68
assembled together on the 16.2.68
12th February, 1968. 19.2.68
21.2.68
22.2.68
23.2.68
. LAY LI I

7. FINANCIAL BUSINESS

A, RAILWAY BUDGET

(1) Raflway Budget for 1968-69

Subject Presentsd on General discussion
Budget (Railways) for 1963-69 19.2.68 28.2.68
' 29.2.68
1.3.68
4.5.68
5.8.88
14 —-




(1) Demands for Grants (Railways)

Subject Discussed on Voted on

* Demands for Grants Nos. 1 to 11, 19.3.68 20.3.68
11-A, 12 1o 18 and 20 in respect of 20.3.68
the Budget (Rallways) for 1968-69,

(ii1) Demands for Supplementary Grants (Raflways)

Subject Presented on Discussed Voted
on on
* Demands for Supplementary 22.2.68 19.3.68  20.3.68
Grants in respect of Budget 20.8.68

(Railways) for 1967-68.

B. GENERAL BUDGET

(1) General Budget for 1968-69

Subject Presented on General Diseussion on

Budget (Genexal) for 1968-69 29.2.68 8.3.68
11.3.68

12.3.68
13.3.968
14.3.68

() Demands for Grants on Account (General Budget)

Subject Discussed on Voted on
Demands for Grants on Account in 14.3.88 14.3.68
respect of the Budget (General) for
‘ 1968-69
* Discussed together.



~(iii) Demands for Grants (General Budget)

§1.No. Subject “Discussed on Voted on
1 2 3 4
L Demands for Grants of the Ministry/Department of -
1. Home Affairs 27.8.68 28.3.88
28.3.68
2. Defence 28.3.68 1.4.68
29.3.68
1.4.68
3. Commerce 1.4.68 2.4.68
2.4.68
4, Educati~n 2.4.68 3.4.68
3.4.68
e TR T R
5. Extonc] Affairs 3.4.68 5.4.68
4.4.68
5.4.68
6. Irrigation and Power B.4.68 8.4.68
1. Food, Agricultire, Community
Development and 8.4.68 15.4.68
Cooperation 10.4.68
11.4.68
15.4.68
8. Steel, Mires and Metals 15.4.68 16.4.68
16.4.68
8. Information and Broadcast-  16.4.68 17.4.68
ing. 17.4.68
10. Tramsport and Shipping 17.4.68 17.4.68
11, Petroleum and Chemicals 19.4.68 22.4.68
22.4.68
12, Commumications 22.4.68 22.4.68
13. Touwrlsm and Civil Aviation 23.4.68 23.4.68
14, Labour, Employment apd¥
Rehabilitation 23.4.68 23.4.68
15. Warks, Homing and Supply  24.4.68 24.4.68
16. Atomic Energy 24.4.68 24.4.68

T R

3 A s
T R T M o, - ’




1 2

3 4

117. Industrial Development and  25.4.68 25.4.68

Company Affairs®.
18. Social Welfare 25.4.68 25.4.68

(Demands for Grants guillotined)

19 Finance |
20. Health, Family Planning and

Urban Development
21, Law
22. Parliamentary Affairs p 25.4.68
23. Plamning Commission “TEM
24, Lok Sabha
25. Rajya Sabha

26. Secretariat of Vice President J

(iv) Demands for fupplementary Grants (General)

Subject Presented Discmédd on Voted on
on
Demands for Supplementary Grants 27.2.68 18.3.68 18.9.88
in respect of the Budget (General)
for 1967-68

C. BUDGET IN RESPECT OF STAJE OF
HARYANA

(1) Haryana Budget for 1968-69

Subject Presented on General Discusion on

Budget (Haryana) for 1968-69 8.3.68 -

17




(i) Dsmands for-Grants on Account (Haryana)

Subject Discussed on "~ Voted on
* Demands for Grants on Account in 20.3.68 20.3.68
respect of the Budget (Haryana) for

1968-69

(ili) Demands for Supplementary Granfs (Hayyana )

Subject Preseutedon Discsedon Voled on

*Demands for Supplementary 58.3.68 20.3.68 20.3.68
Grants in respect of the Budget
(Haryana ) for 967-68.

D. BUDGET IN RESPECT OF STATE OF WEST

BENGAL
(1) West Bengal Budget for 1968-69
Subject Prezented on General discasion on
Budget (West Bengal) for 1968-69 18.3.68 -

(i) Demands for Grams on Account (West Bengal)

. Subject Discussed on Yoted on
Demands for Grants on Account 22.3.68 22.3.68
in respect of the Budget (West

Bengal)for 1968-89.

* Discussed together.

18



(iii) Demands for Grants (West Bengal)

- Subject Discussed on Voted on
. Demands for Grants in respect of the 3.5.68 8.5.68
Budget (West Bengal) for 1968-69. 6.5.68

(lv) Demands for i upplementary Grants (W est Bengal)

Subject Presented on Discussed Voted on
on
Demands for Supplementary Grants 13.3.68 22.3.68 22.3.68
in respect of the Budget (West Bengal)
for 1967-68.

E. BUDGET IN RESPECT OF STATE OF UTTAR

PRADESH

(1) Uttar Pradesh Budget for 1968-69

Subject Presented on

General discussion on

Budget (Uttar Pradesh) for 1968-69 14.3.68

(i) Demands for Grants on Account ((Rtar Pradesh)

Subject Discussed on Voted on
Demands for Grants on Account in
respect of the Budget (Uttar Pradesh) 26.3.68 26.3.68
for 1963-69.

19
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(i) Demands for Grants (Ustas Pradesh)

Subject _ Discussed on Voted on

Demands for Grants in respect of the 2.5.68 8.5.68
Budget (Uttar Pradesh) for 1968-69. 3.5.68

(lv) Demands for Supplementary Grants (Uttar Pradesh)

Subject Presented on Discuszed on Voted on
Demands for Supplementary Grants 14, 3. 68 26.3.68 26.3.68
in respect of the Budget (Uttar

Pradesh) for 1967-88

8. HALF-AN-HOUR DISCUSSIONS UNDER
RULE 55

§.No. Subject Name of -Member Date

1 2 3 4

1. Amendment of Hindu Succession Act.  Chaudhar Randhir Siagh  16.2.1968

2. Loss :fo Railways during language Shri Shri Chand Goyal 21.2.1968
agitation.

3. Price of rice allotted to Kerala Shri Pattiam Gopalan 1,3.1968

4. 'Untold Story' by Lt. Gen: Kaul. Shri Kanwar Lal Gupta 4.3.1868

5. Agreemem with ‘Novostl'. Shri D.N. Patodia 6.3.1968

6. Btudy of Hindi in Schools in Madras Shri Shiv Kumar Shaseri  11.3.1968
T. General Elections in Kashmir Shri Samarendra Kundu 13.3.1968

8. Complaints against C.P.W.D. Shri M.L. Sondhi 18.3.1968
Enquiry Offices



9. Indian Missions Abroad Shri Kameshwar Singh 20.3.1968
10. Bharat Sewak Samaj Shri N.K. Somani 22.3.1968
11. Delhi Milk Scheme Shri Prem Chand Verma  25.3.1968
12. Kashmir shown as Independent Shrimati Tarkeshwarl  27.8.1968
entity in a Map published in Sinha
Indian Express.

13. John Smith's Book "I WAS A C.I.A, Shri C.K. Chakrapani 29.3.10868
AGENT".

14. Mahajan Commission Report Shri E.K. Nayanar 1.4,1968

15. Expansion of trade with the Shri Kameshwar Singh 3.4.19068
Socialist countries

16. Delhi- wWaqf Board. Shri Kanwar Lal Gupta 5.4.1968

17. Operation of air service by:'plvate Shri Madhu Limaye 10.4.1968
company.

18. Allotment of funds to Public Sector  Shri §.§. Kothari. 15.4.1968
Undertakings.

19, Haldia-Barauni Pipeline Shri §.C. Samanta 17.4.1968

20,. Pricing of oil Shri Dhireswar Kalita 24.4.1068

21. Suspension of Production of Films in Shri Gearge Fernandes  26.4.1968
Bombay.

22, . Prices of Cotton. Shri Shivajirao S. 29.4.1968

Deshmukh

23. Report of the team of high level Shri Kanwar Lal Gupta 1.5.1968
afficials on the situation in the
Esstern Frontier Areas

24, Prices of Imported Newsprint Shri K. M. Koushik 3,5.1968

25. . Imstructors of National Discipline Shri Diwan Chand Sharma  6,5,1868
Scheme

28,

Zomal Plams in Delhi.

Shri Bal Raj Madhok

10,5,1968




9, DISCUSSION ON MATTERS OF URGENT PUBLIC
IMPORTANCE UNDER RULE 193

§l1. Neo., Subject Name of Member Date
1. Incident involving Delhi-Howrah Shri Madhu Limaye 22.2.68
Express at Luckeesarai Raflway
Station.
2. Statement made by the Minister of Shri Kanwar Lal Gupta 29.2.68

Education re: the agitation by the
Delhi School teachers.

3. Atrocities on Satmami Harijans in Shri Madhu Limaye 7.3.68

Bilaspur District in Madhya (Discussion not concluded )
Pradesh.

4. Statement made by the Minister of Shri P. Venkatasubbajah 14.3.68
Home Affairs re: constitutional
crisis in Punjab arising out of
abrupt adjournment of Legislative
Assembly, .

5. Smtement made by the Mimister of Shri Atal Bihari 21.3.68
Home a Affairs re: comstitutional Vajpayee
developments in Punjab.

6. Sttement made by the Minister of Shri Hardayal Devgun 2.4.68
Raflways re: railway accident mear
Allahabad.

7. Statements made by the Mimister of Shri Kanwar Lal Gupta 4.4.68
Home Affairs re: certain incidents
relating to Harijams in Andbra
Pradesh and U.P.

8. BSurement made by the Mimister of Shri Kanwar Lal Gupta. 7.4.68
Home Affairs re: restraint and
removal of some M. Ps. at Khavda,
Kutch District,

.
i\
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10. MEMBERS

Qath or affirmation :

SL Name Consti- State Language of
No. tuency oath/affir-
mation
1. shriS.M. Krishna Mandys Mysore Kanmda (affir- 12,2.68
madon
2, $hri Mohan Singh Hazaribagh  Bihar English (Oath)  14.3.68
Oberol
8. 8hri Jharkhandey Ghod u.P. Hindl (affir- 18.8.68
mation)
4. Shri Naval Kishore Dawsa Rajasthan  Hindi (Outh) 3.5.68
Sharma

5. Shri Gudadinni Bijapur Mysore  Kamada(Oath)  6.5.68
Basagondappa
Kadappa

(1i) Leave gramed.

§.No. Name of Member Period for which leave gramted.

1 2 3

1. Pandit D.N. Tiwary 13.11.1967 to 28.12.1967

2. Bhri Manubhai Amersey 19,2.1968 to  15.3.1968

3. 8hri Balgovind Verma 12.2,1968 to 14.3.1968

4. Dr.. Babumao Patel 12.2.1968 to 20.3.1968

§. Maharand Vijayamala Rajaram 12.2.1968 to 15.3.1968
Chhamapatl Bhomsale.

6. Shri M.S. Murty 12.2.1968 to 28.2.1968

7. Shri V.Y. Tamaskar’ 12.2.1968 to 10.4.1968 and

11.4.1968 to 10.5.1968



Prasad Mandal

3
8. Dr. D.S. Raju 22.11,1967 to 23,12.1967 and
12.2.1968  to 2.3.1968
9. shri Brijraj Singh-Kotah 1.3.1968  to 18.3.1968
10. Shri Viren Shah 4.‘3. 1968 to  28.3.19868
11. Maharani Gayatri Devi of Jaipur 25.11.1967 to 23,12,1967 and
12.2.1968 to  27.2.1968
12. H.H. Raja Yeshwantrao M. Mukne 12.2.1968 to  -19.3.1968
13. Shri A. Nesamany. 23.12,1967 and  12.2.1968 to
9.4.1968
14, Shri Masuriya Din 27.2.1968 to 4.4.1968
15. Rani Lilita Rajya Laxmi 14.2.1968 to  12.4,1968
16. ShriS.G. Saboo 6.3.1968 to  19.4.1968
‘17, Shri N.C. Chatterjee 18.8.1968  to 10.5.1968
18. Shri Ram Chander Veerappa 22.4.1968 to 10.5.1968
(1) Resigmation :
Name State Consti- Date of Date of announce-
Tuency re_s_ignl&on ment of the House.
Shri Bindhyeshwari Bihar Madhipura ) ”29.1.68 13.2.68

24



11, MOTIONS

(1) Motion of No-confidence in the Council of Mimisters :

Under

Date on  Whether

Brief Subject rle Member ;o of  was of of the
the Howe gramed  95° Howse
wasasked by the  cusslon

for House
No-confidence in 198 ShriiMadie 20.2.68  Leave 27.2,68 Negatived
the Council of Limsys granted  28.2,68
Ministers,
(11) Motions H

Dats of Decision of

§1. No. Brief subject Under Member discus- the House
rule sion
1 2 3 4 5 [

S R o 189
1. Disapproval of the Conduct
of Maulana Ishaq
Sambhali and Shri H.N.
Mukerjee, M.Ps., during
the President's Address to
both Howes of Parliament
asembled together on the
12th Felruary, 1968.

2. Disapproval of the man- 191
ner and procedure
adopted by the Gover-
nor of Bihar in imstalling
Shri B.P. Mandal as Chief
Minister of Bihar.

3. Imterim and Final Reports on 342
Indwtrial Plarming and
Licensing Policy by Dr.

R.K. Hazari,

Shri P. Venkata-  20.2.68  Adopted

subbaiah 28.2.68 ..z

Shri Nath Pal 28.2.68 Negatived
11.4.68

She Fakhruddtn 6.3.68

Al Ahmed 7.3.68

[v74




1 2 - 3 4 5 6

4. Statement laid on the 191 Shri Kanwar Lal 6.3.68 Adopted
Table re: Common- Gupta
wealth Immigrants Bill
of the United Kingdom,
5. *Nan-rejection of the Report 191 Shri Atal Bihari 18.4.68 Negatived
of the Governor of U.P. to Vajpayee
the President seeking dis-
solution of the State Legisla-
tive Assembly.
6. Reference to a Joint Commit- 191 Dr. Ram Subhag 26.4.68 Adopted
tee of the Houses of the ques- Singh
tion of providing further -
amenities and facilities in the —

matter of salary, allowances
and other amenities to Mem-
bexs of Parliament.

7. Statement made by the Minis- 342 Shri Hem Barua 8.5.68 -
ter of Home Affairs re: repor-
ted statement by the Agricul-

ture Minister of Andhra Pradesh
agaimst Harijans,
8. Final Report of Road Transpart 342 Dr. V.K.R.V. 10.5.68 Discussion
“Tazation Enquiry Committee Rao. not
(November, 1967) concluded

(iii) Motions for Modification of Starutory Rules and Regulations laid on the Table :

Date on -
§1.No. Subject Name of which Decision of
Member moved/ the House.
discussed
1 2 4 4 5
**1. Motion for modification of Shri Srinibas Mishra 2.5.68 Negatived

the Unlawful Activities
(Prevention) Rules, 1968.

*Discussed together with Statutory Resolution for approval of the Proclamation varying
the earlier Proclamation issued on 25.2. 68 in relation to the State of Uttar Pradesh.
** Discussed together.
26



1 2 3 3 5

*2. Motlon for modification 2.5.68 . Negatived
of the Unlawful Activi-  Shri Madhu
thes (Prevention) Rules, Limaye
1968,

3. Motlon for modification of
the Ministers’ Residences  Shri Madhm 6.5.68 Negatived
(Amendment) Rules, 1967 Limaye

4. Motion for modification of
the Goa, Daman and Diu  Shyi Erasmo de 7.5.68 Withdrawn
(Absorbed Employees (Con-- Saquetra
ditlons of Segvice) Amend-
mignt Rules, 1967,

5. Motion for modification of the Shri Srinibas 9.5.68 Wwithdrawn
Paradip Port Trist (Procedwre Mishra
at Board Meetings) Rules, 1967.

-

12. OBITUARY REFERENCES

Date o which
§.No. Name and particulars of Date of Daath reference
Membership, L L made
1 3 3 4
1, shri Charanjit Raf, siting Member 1.1.1968 12.2,1968
of Lok Sabha,
2, Shrl Rupnath Brahma, Siming Member 23.1.1968 12,2,1968
of Lok Sabha,
8. Dr. M.S. Aney, member of the 26.1.1968 12,.2.1968
Ceamxal Legislative Assembly,
Comstitusnt Assembly of India,
Second and Third Lok Sabha,
4. Hafiz Mohammed Ibrahjm, formex 24,1,1988 12,2.1968
Union Mimister of Irigation and
Pover.

e D IO e ——— .



1 2 3 . 4

5. Shri Deen Dayal Upadhyaya, 13,2,1968 1%,2.1968
President of the Jan Sangh.

8. Dr. Kailas Nath Katju, member of 17.2.1968 19.2.1968
the Constituent Assembly of India,

Fixst Lok Sabha and former Union
Minister of Home Affairs and States,
law and Defence.

7. Shri Sham Nath, member of the 2,3.1968 4,.3.1968
Third Lok Sabha and former Deputy
Minister of Information and
Broadcasting and Railways,

13. PANEL OF CHAIRMEN

Members nominated Date of nomination

1, Shri M. Thirumala Rao,

e

2. Shrimati Tarkeshwari Sinha
3. ShriR,D, Bhandare 1,5.1968
4, Shri Y, Gadilingana Goud.

5. Shr P.K. Vasudevan Nair, i

6. Shri Hem Barua. s

14. PAPERS LAID ON THE TABLE
(i) ° By Government

(ii) By Private Members
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15. PETITIONS

Presented by Member . cee 1

16. QUESTIONS OF PRIVILEGE

g Date on
Brief Subject Name of which Decision of
Member motion the House
moved/
discussed
2 3 4 S
Question of privilege against Shri R. Umanath 15,2.68 The House nega-
one Shri Ramkrishna Bajaj of tived the motion
Bombay regerding certain for referring the
statement made by him about matter to the
Shri R. Umanath M. P., in let- Committee of
tersaddressed to the Speaker of Privileges.
Lok Sabha, Members of Parlia-
ment etc.

Question of privilege against Shri Shri Amrit Nahata 26.3.68 Comsent withheld

N.K. Somani M.P., for alleged by the Deputy
circulation of the summary of his- " Speaker,
speech to the Press before making

the speech in the Howse on the

22nd March, 1968.

. Question of privilege against the Shri Kanwar Lal 8.4.68 The Howe referred

Chairman of the §tate Trading Gupta the matter to the
Corporation for having approached Committee of
Shrimad Vijay Raje Scindia, Rajmata Privileges.

of Gwaliar, to influence Shri Babu Rao
Patel, M.P,, not to speak against the
warking of the State Trading Corpara-
tion on the floor of the House.

. Question of privilege against the Shri Rabi Ray and 26.4.68 The House negatived

Minister of Industrial Development others., the motion for referri
and Company Affairs for allegedly the matter to the
making misleading statements in the Committee of Privile
House regarding acceptance of

directorship of a bank by Professor

M.S. Thacker.
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1 2 3 4 5

5. Question of privilege asgj_mt the Shri D.N. 7.5.68 The House re-

Editor, Publisher and Proprietor of ~ Patodia ferred the mat-
the Maharashga Times, Bombay ter -to the

and one Shri B,V, Paranjpe for the . Commlittee of
publication of a newsrepart in the Privileges,

said newspaper in it issued dated

the 3rd May, 1968, allegedly

casting reflections on Members

of Parliament.

6. Question of privilege against the Shri Atal 10.5.68 The Speaker re-

Prime Minister, Deputy Prime Bihari served his rulling
Minister and Home Minister for Vajpayee on the admissihili-
allegedly misleading the House ty of the question
in the matter of Kutch Tribumal of privilege till
Award as evidenced by certain the next session.
statements made by the Govemn-

ment in an affidavit filed before

the Delhi High Court on a writ

petitioa,

17. QUESTIONS ANSWERED

(1) Starred ce ee 1755
(i) Umtarred e ee 10170
(i) Short Notice e e 35 ~
(lv) Under Rule 40 e e 3

18, I RESOLUTIONS

(1) Stattory Resolutions

Article/ y
8L No. Subject Membex Dats of Decision of
m d discs-  the House,
Act . don,
‘H“ % 4 - S  E——
pproval Iim- ) -
tion issued by the Presidemt 356 Skri Vidya 21.3.68 Adopted
undeg article 356 in relation Charan 22,8.68

to State of West .
= RIS i w--!_ i BA ekl s b Talnet Ravanl State 'lz.lrhlatna




-

1 2 3 4 5 [

¢ 2. Approval of the Proclama- 356 Shri V.C, 22.3.68 Adopted
tion issued by the President Shukla 25.3.68
under article 356 in relation
to the State of Uttar Pradesh,

* 3. Approval of the Proclama- 356 Shri Y. B, 18.4.68 Adopted
tion issued by the President Chavan
under article 356 in relation
to the State of Uttar Pradesh,
varying the earlier Proclamation,

4. Approval of the Notification of  Section
the Government of India in the 4A of Shri Dinesh  29.4.1968  Adopted
Ministesyof Commerce §.0.No. Indlan  Singh
1344, dated 10.4.68 enhancing Tarff
the export duty on snake skins.  Act.1934.

(i) Private Members' Resolutions

f
Sl Subject Member Date of Decision o
No, i discussion the House
1 2 3 4 5
1. Defence needs of India Major Ranjeet Singh  22,12.67 Negatived
(Last Session)
23.2,68
2. Gold Control Shri S, Xavier 23.2.68 Negatived
8.3.68
3. Acdvities of Left Communist Shrl Prem Chand 8.8.68 Ruled out of
Party Verma 22.8.68 order
4. Quirting of the Commenwealth Shri George 22,3.68 Adopted as
Femandes 5.4.68 amended
5. Nationalisation of trade in  Shri Mohan Swarup 5.4, withdrawn
foodgrains

6. Removal of restrictions on the
movement of goodgrains Shri N.K. Somani ___ 5.4.68 Negatived.
*Biscussed together with motion for comsideration of the (Xtar Pradesh State Legislature
« (Delegation of powers) Bill, 1968. of
* Discussed together with motion by Shri A. B. Vajpayse re: non-rejection of the Repart
the Governor of U.P. 31




1 2 3 ! 5

T

7. Reorganisation of Plaming  ‘ShilS. Xavier 5.4.68 Negatived
Caommission. 19.4,68

8. Diplomatic recognition to Shri H. N, Mukerjee 19.4.68 Wwithdrawn
German Democratic Republic 3.5.68

9. Posts in civil and Military Simt, Tarkeshwari 3.5.68 Discussion not
Departments. Sinha concluded.

19. STATEMENTS BY MINISTERS

§.No. Subject Name of Minister Date

1 2 8

[

1. Reported loss of an IAF transport aircraft Sardar Swaran Singh 13,2.68
on flight between Leh and Chandigarh on
the 7th February, 1968,

2. Incident in which some persons were Shri C.M. Poonacha  15.2.68
timnover by train No. 12 Down Delhi-
Howrah Express at Luckeesarai Station -
on the 14th February, 1968,

3. Situation in West Bengal Shri -Y.B. Chavan 16.2.68
4, Correcting the answers given on the Shri C.M. Poonacha  16.2.68
13th February, 1968, to supplementaries
on i Starred Question No.d
regarding loss to Railways during
language agitations,
5. Government business for the week Dx. Ram Subhag 16.2.68
commencing the 19th February, 1968. Singh. ,
6. Award of the International Tribunal Shrimad Indira Gandhi 20.2.68

regarding the Indo-Pakistan border
in the Gujarat- West Pakistan area.

7. Agitation started by the Delhi School teachers Dr. Triguna Sen 20.3.68

9%.-'.?‘.'9‘..'.'_‘&8‘11“_,._*. _ Shri Y. B. Chavan 20.2.68



1

2

———id 4
9. Comecting the amwer given on the 11th Shri K.K, Shah 21.2.68
December 1967 to a Supplementary by
Shd D.N. Patodia on Stamred Question
No. 572 regarding destructfon of recard
of evidence tendered before the Chapnda
Committee.
10. Govemment business for the wesk Dr. Ram Subhag 23.2.68
commexicing the 27th February, 1968, Singh
11, Decentralisation of National Fitaess Shri Bhagwat Jha 28.2.68
Carpe. Azad
*12. Comrecting the reply given on the 30th Shri Mohd Shafl 27.2.68
June, 1967 te Unstarred Questian No. Qureshi
4257 regarding Export of Beef.
*13. Coarrecting the reply given on the 13%h  Shri Mohd Shafi 27.2.68
February, 1968 to Unstamred Question No. Qureshi
190 regarding Khadi Cemtres in Orissa.
*I4. Comecting the reply givem on the 10th Sardar Swaran 28.2.68
July, 1967 to Usstarred Question No. Singh
5144 regarding Land of Ministry of
Defence let on lease.
*15, Commonwealth Immigrants Eill of the Shri Swendra Pal 29.2.68
United Kingdom. Singh
16. Govesmment business for the week Dr. Ram Subbag 1,3.68
commencing the 4th March, 1868. Singh
17. Reduction in Bank Rate, Shyi Morarji R, Desa{ 4.3.68
18. Occupation of an Indisn island in the Shrimat{ Indizrs Gandhi 4.8.68
Palk Burait by Ceylon.
19. Execution of three Africam by the South  Shrimaii Indira Gandhi  €.3.68
Fhodesian regime.
20. Rsported land slide and obstructien in Dr. K.L. Rso 7.3.68

21,

the river Burl Gandak.

Government business for the week
the 11th March, 1968,

RERRY RL

i e g Dl 2,
Dr. msuw 8.3.688

*Statements were laid on the Table.



1

2

3 4

22.

28.

24,

25.

26.

21.

29,

30.

*3l.

Cormrecting the amwers given on the
Tth March 1968 to supplementaries on
Stamred Question No, 479 segarding
grants to Bharat Sewak Samaj

Collision between train No. 44 Up
Kakinada-Madras Circar Expres and

a tourist Bus at a manned Level crossing
on the South-Central Raflway on the
9th March, 1968,

Conecting the amswer givex on the 16th
February, 1968 to Starred Question No.
111 regarding Study of Hindl in Schools
in Madras.

Achievement of Independence by
M.mo

Awsault on Mz, Justce A,N, Grover of
the Supreme Cowt.

Cemecting the amwer given on the 18th
February, 1868 to a supplementary by
Shi{ Bedabrata Barua on Seamred Question

No. 129 regarding Paymant for Feod
Imports from U, 9,4,

. Government business for the week commene-

ing the 18th March, 1968.

International Financial Situation

Recent blaze in river Gangs mear Menghyr

in Bihar

Reorganisation of Hindustan Steel Limited

Collision between trains No.208 Down
Pomna -Bangalore Deccan Express and
215 Up Birw-Hubli passesiger at Yalvi-
@ Sution of Southern Railway on the
19th March, 1968.

*Statements were 13id on the Table.

Shri M.S. 8.3.1988
Gurupadaswamy

Shri Parimal Ghosh 11.3.1968
Dr. Trigums Sen 11,3.1968

Shrimatl Indira Gandhi 12.3.1968

Shd Y.B. Chavan 13.3.19é88
- Shxd Morarxil R. 14.3.1968
. Desai.
Dr. Ram Subhag 14,3.1988
Singh
Shri Merarji R. 18.3.1968
Desal

Shri K. Raghuramaiah 19, 3.1968

Dr. M. Chama
Reddy.

Shii C.M. Poomacha 20.3.1988

20.3.1968



2

3

4

33‘

‘34.

36.

3?.

39.

* 40,

42.

Constitutional developments in Punjab..

Cerrecting the answer given on the 22rd
Nevember, 1967 to Utistarred Question
No, 1362 regarding Scheduled Caste and
Scheduled Tribe students in Delhi

Enginsering College.

Govemnment business for the week
commencing the 25th March, 1968,

Sale of cans by certain Members of
Pariament before the expiry of the
statutory period of two years,

Cartain settlement regarding production
of Tilms,

Government business for the week
commencing the 1st April, 1868.

Collision between train No.2 AGA
Down Passenger and 460 Down Goods
train at Bharwari Station of the
Northem Railway on i~ the 30th
March, 1968,

Second session of the United Nations
Conference on Trade and Development
held in New Delhi from the 1st Febsuary .
to 26th March, 1968,

Camrecting the amwer givex on the
&th March, 1968 to Unstarred Question

No, 2815 regarding Engineering Depart-
ment of Seuth-Cenixal Railway.

Correcting the amswens glven on the
12th March, 1868 to suppiementaries
on Starred Question No. 573 regarding
Cement Allocation and Coordinating

Organisation,

*Statemnents were laid on the Table.

Shri Y.B, Chavaa

Dz, Trigua Sen

Dr. Ram Subhag
$ingh

Shrimati Indira
Gandhi

Shri K.K, Shah

Dr. Ram Subhag
Singh

Shd C.M. Poomachs

Shri Dinesh Singh

Shrd C.M.

Shri Fakhyuddin Al
Ahmed,

20,3.1968

22,3.1968

22,3.1968

25.3.1968

28,9.1%68

29,3.1968

1.4.1968

1.4,1968

2.4,1948

2.4.1968
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43, Agreement reached at the meeting of Dr. Ram Subhag 2.4.1968
the representatives of the Tele-Commum - Singh
cation Administrations of India and
Pakistan held at New Delhi from the 30th
March to the 2nd April, 1968, }

44, Certain incidents relating to Hardjams in Shri Y.B. Chavan 3.4.1968
Andhra Pradesh and (ttar Pradesh

45, Strike by warkers in Calcutta Port Dr. V.K.R. V. Rao  4.4.1%68

46. Asmssination of the Rev.(Dr. ) Martin Shrimatl Indira 5.4.1968
Luther King. Gandhi

49.

50.

51.

*52.

Fire in a Coach of gailn No. 17 UP
Sealdah-Pathankor Exprass hetween
Chichaki and Hazaribagh Road Stations
of Eastern Railway on the 13th Apl,
1968.

Govenment bisiness for the weaek
commencing the 22nd April, 1968

Collision between Goods Trains Ne, 846
UP and 768 UP at the Outer Signal of
Anas 'B" Cabin ou tha Western Rallway
on the 18th April, 1968

Carrecting the amwer given on the-
11th April, 1968 to & supplementary
by Shri Madhu Limaye ou Starred
Qusstion No.1174 regarding the
Appejay Shipping Company.

Detention and removal of Sarvashrl
Hem Barua, Jaganathrao joshi, Madhu
Limaye and Nath Paf, M.Ps., at
Khavda, Kurch District.

Correcting the amwer given on the
2nd April, 1968 to Umstagred
Question No. 6077 regarding arrest
of railway employees for stealing
telsphone wires in Maradabad,

*Statements were 1aid on the Table.

36

Shri C.M, Poomacha 15.4.1968

Dr. Ram Subbag  19.4.1968

Siugh
Shri C.M. Poomacha 19.4.1968

Shri Jaglivan Ram  22.4.1968

Shri Y.B. Chavan, 22.4.1968

Shrl C.M. Poomacha 28.4,1968



2

3 4

*53.

65.

*56.

§1.

58,

.82.

63.

Correcting the answer given on the
1gth April, 1968 to Unstarred Question
No. 7915 regarding Inquiry Officess of
Delhi Administration, -

Shd Y. B. Chavan 26.4.1868

Government business for the week commenc- Df. Ram Subhag 26.4.1968

ing the 29th April, 1968,

Canrecting the answer given on the 27th
Novembey, 1967 to Starred Question No.
282 by Sarvashri Hukam Chan Kachwai
and Hem Barus regarding Hinds in
Pakistan,

Production and marketing of Cotten
Textiles.

Government business for the wesk
commencing the 6th May, 1968,

Reported statement by the Agricultwre
Minister of Andhra Pradesh against
Harljams.

Compasition and terms of reference
of a Committee appointed to look into
the affairs of the Council of Sclentific
and Industrial Research.

Reorganisation of Assam,

Collision between 38 Down Madras-
Howrah and a Down Goods train at
Anaparti station on the Rajalmundry-
Waltair Section of the South Centxal
Raflway on the 8th May, 1968,

Levy of excise duty on embroidary and re

Singh
Shri Bali Ram Bhagat 1.5.1968

Shri Dinesh Singh 1.5.1868

" Dr, Ram Subhag  8.5.1968
Singh

-Shrd Y, B, Chavan 6.5.1968

Dr. Triguna Sen 6.5.1968

Shrl Vidys Charam  8.5.1868
Shukla

$hel C.M. Poomacha  8.5.1968

Shri Morarji R. 8.6.1968

frigerating and air-conditioning componants. Desai.

Punjab High Cowt's judgement on Punjab
Appropriation Acts of 1968.

64. Appoimment of a Commistee in regard to

haldingdsmdmummt in the Bouth.

Shri Y.B. Chayan 10.5.1968

Dr. Ram Subbag  10.5.1968
Siugh.

wile vE oIl Lo

“Stateme.nu were l.lld on the lel.e

37



20, STATEMENTS UNDER DIRECTION 115.

IMmllu who

51 Subject raised the Minister whe Date
No matter. replisd.
1. Certain information given by the Shri Madhu Shri Dinesh 20.2.68
Minister of Commexce on the Limaye Singh
Tth July, 1867, inreply to a
supplementary on Starred Ques-
tion No. 993 regarding black-
listing of firms.
2. Certain information given to the  Shyi Madhu
Howse by the Prime Minister and Limaye Shrimad 1.4.68
by the Minister of State for External Dudjza
Affairs on the 1st and the 2Tth March, Gandhi

1868 about Kuchchativu Island.

8. Cemain informatioy given by the Shri Hukan Chand Shrl C.M. 1.5.68
Minister of Rail on the 23rd Kachwai. Poomacha
April, 1868 {n amwer to Stamed
Question No. 1384 and supple-

mentaries thereom about Microwave
Towers for Railway Commumication
Sexvice at Gorakhpax.
4. Carmin infarmmtion given to the Hows Shi Madhu Shrl Fakhruddin
by the Minister of Industrial Develop- Limaye Al 10.5.68
ment and Company Affairs an the 24th Ahmed

Apd], 1968, regarding resignation of
Professor Thacker from the Chalrmag-
ship of the Industrial Licemsing

Policy Enduiry Committee.




21. PERSONAL EXPLANATIONS UNDER RULE 357

Minister/Member who made

SL Subject the pemoml ex- Date
No. planation.
1, Circulation of the summary of Shri Shri N.K. Somani 26.8.1868

N.K. Somani's speech to the
Press befare it was made in the
Howse on the 22nd March, 1968,

2. Cerminallegations made against Shei  Shri A,K, Sen 10.5.19¢8
A.K. Sen by Shri R. Umanath on the
25th April, 1968, diring discussion en
the Demands far Grants of the Ministry
of Industrial Development and
Company Affairs.

22, MATTERS UNDER RULE 377

Member who Minister

SL, Subject raised the who made Date
No. matter. the state-
ment
. Shri Atal - 4.8.68
1. Negotiations by the Govermnment Bthari
of India with Pakistan on the Vajpayee
implememtation of Kutch Award
without the approval of Parliamant.
2. Script of "Today in Parliament” Shri Y, Shri K.K. 29,3,68
broadcast by All India Radio on Gadilingana Shah

the 4th March, 1968, Goud,




23. RULINGS/ANNOUNCEMENTS BY SPEAKER

5.No. Subject Date

1, Acceptance by the Chairman of the Estimates Committee of the 14.2.88
replies of Government on the recommandatiors/conclusions con-
tained in the ad hoc  secret repost of the Sub-Committee of the
Estimates Committee on Defence Rassazch and Development
Laboratory, Hydexabad.

2. Decisions taken at the sitting of the Business Advisory Commistee 2.4.68
held on the 1st April, 1968, regarding certain Short Duration
Discussions.

3. Decisicns taken at the sitting of the Business Advisary Committee 1.5.68
held on the SGh Apxil, 1968, regardiag the feasibility of having
discuisions about (1) the alleged statement by the Agriculture Minister
of Andhra Pradesh against Harijans; and (i1 ) the discrepancies in
the commumications received regarding restraint on some
Members in Kutch,

4. Decisioms taken ai the sitting of the Business Advisary Cammitise 7.5.68
held on the 6th May, 19868 regarding business of the Howss and
sitting of the Howe on the 11th May, 1968,

5. Laying on the Table of the Howse a copy of an affidavit flled by 9.5.68
the Government before the Delii High Cowt on Kutch mater
and discussion by the House of & motion regarding certain
statement made in the said affidavit,
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